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SHORT NOTICE QUESTION

Bandh in Durgapﬁr Steel Plant

+
SNQ. 3 SHRI SHRI CHAND GOYAL :
SHRI S. R. DAMANI :

Will the Minister of STEEL AND
HEAVY ENGINEERING be pleased to
state @

(a) whether a bandh was launched by
the Durgapur Steel Plant as a protest
against the posting of the Central Industrial
Security Force :

(b) if so, the loss caused to the Plant
as a rosult of the bandh ; and

(c) the taken
situation ?

steps to meet the

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHR1 MOHD.
QURESHI) : (a) A 24 hour bandh was
calied, from 6.00 A.M. of 4th August, 1970
to 600 AM. of 5th August, 1970, by the
Durgapur Trade Union Coordination Com-
mittee in protest against the posting of

CISF in Durgapur Steel Plant on 3rd
August, 1970.
(b) The loss representing the value

of production for the day of the bandh is
estimated at about Rs. 29.4 lakhs. This is
exclusive of the loss, resulting from the pre-
cautionary measures taken prior to the
bandh and the time taken to raise the
production to normal level after the bandh.

staps were taken
to project the Plant.  All vital .installations
within the Plant were guarded by the
State Armed Police. The Local authori-
ties incharge of law and order posted
mobile petrols and pickets at  strategic
places including the township.

(¢) All necessary

SHR1I SHRI CHAND GOYAL : The
Durgapur steel plant is prepetually sick and
is losing at the rate of Rs. 1 crore every
month. As far as I know, it has already
lost Rs. 84 crores out of the investment of
Rs. 270 crores. So, I would like to know
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whether the Government is taking adequate
steps to see that this plant functions
properly.

Every day we hear of go-slow tactics,
deliberate absentism and disobedience of
orders of superior officers. The problem
is two-fold, that is, how to tackle the
labour and how to remove the deficiencies
of management. 80 per cent of the labour
is loyal and it is only some extremists
clements and some hard core workers
who are trying to spoil the labour
there. Because these circumstances have
led to this bandh, I would like to know
what the Government is doing to improve
relaticns with labour and whether the
Government is also going to remove
the deficiencies of management and also
whether the Government is going to finalise
the bonus scheme which is also agitating
the minds of the workers.

SHRI MOHD. SHAFI QURESHI : It
is true that labour relatjons have not been
good in the Durgapur Stcel Plant, but the
management is making cvery effort to see
that relations between the labour and the
management developed. In this regard
they have taken certain steps. Even
at the shop level there are zonal parties
and at the plant level discussions are held
regularly with the labour unions. As I
have already indicated before in this House,
the management has entered into 26
agreements with the labour union so far
in one year’s time, So, every effort is
made to see that labour and management
relatious improve in the Durgapur Steel
Plant.

With regard to managerial deficiencies,
there may be a few managerial deficiencies
in the Durgapur Steel Plant but the main
preblem is that of labour relations. We
are making every endeavour to see that
production in Durgapur Steel Plant picks
up.

SHRI SHRI CHAND GOYAL: A
circular was issued by the management to
the effect that if those belonging to the
plant industrial security force do not join
the Central Industrial Security Force by
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10th August, their services would be deem-
ed to be terminated and they would cease
to be employees of the Corporation.

I wish to know whether the employees
have opted to join the Central Industrial
Security Forcr or whether the Government
is going to terminate their services. What
is the position ?

SHRI MOHD. SHAFI QURESHI:
The existing security force in the Plant was
given an option to join the Central In-
dustrial Security Force. But there was
an injuction against the Plant management
by certain parties joining the Central
Industrial Security PForce. Now that in-
juction has been vacated, that is, on 3rd
August, 1970, the people have started
opting for the Central Industrial Security

Force.

SHRI SHRI CHAND GOYAL : How
many have oped for it ?

SHRI MOHD. SHAFI QURESHI : I
do not have the figures. This is going on.

st qo o &t : ¥F aF §§ wie A
fiFqY vz a1 g &Y A § AT ITN
79% ¥ 97 aF frqAr TEMA €4 WE B
qamrg?

it qEERT W FRAN ¢ 1969-70F 33
¥ra g, 927 &1 €137 §u, 159 &Fed
gT, 3798 & FTA ¥ EFX K €A
gt, 368 wAaw wrfaw gu, N ggars
gf 1w aia A qm as ¥ AATH 36
wfyw, 6 vy AR AT AN T
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SHRI H. N. MUKERIJEE : May I
know if the Government is aware that the
trouble in Durgapur Plant has been due
to not only the unsuccessful labour policy
but also to the fact that in spite of the
employees pointing out incfficiencies in the
management which were also highlighted
nearly three years ago by the Pande Com-
mittee Report, a very valuable documents,
the improvements have not taken place in
the working of the plant and that has
aggravated all the trouble, including the
labour trouble which has recently taken
place ? What is the Government going to
do about that aspect of the matter,

THE MINISTER OF STEEL AND
HEAVY ENGINEERING (SHRI
B. R. BHAGAT) : The management is
looking into these things. These things are
being looked into. The hon. Member
referred to the Pande Committee Report.
One of the main recommendations is about .
the maintenance of the Plant which is
very important for its optimum functioning,
whether it is a blast furnace or a coke
oven. If there is a damage done because of
lack of proper maintenance, not only its life
is lost or redubed, but its functioning is also
very much impaired. They have recom-
mended that there shoulld be proper main-
tenance and proper handling of the equip-
ment. This is a very serious problem and
we are looking into it.

SHRI D. N. PATODIA : The menner
in which the Minister replies to the
question only indicates that this problem
will never be solved. In the course of last
three years, we have becn hearing practically
every week from the Government that
effective steps are being taken to solve the
problem. But the problem is becoming
more and more grave. May I know whe'her
it is a fgct that in Durgapur, the labour
union, the workers therc, are determined to
see that chaotic conditions prevail and the
problem does not get solved ? Is it not also
true that for tomorrow a call has been given
by which not only Durgapur Stcel Plant but
the entire indus'rial complex of Durgapur
will remain comple‘ely closed and, if that
is tru, may I know what Government is
proposing to do to take such effective steps
beyond what have alrcady been taken to
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see that this agitational approach, this des-
tructive approach, is stopped once and for
all ?

SHRI B. R. BHAGAT : 1t is true that
from tomorrow the trade Union Co-ordinat-
ing Committee it is called, have called not
only for one day hartal but a continuous
hartal for all the industrial installations in
Durgapur which include this plant. This
matter can only be dealt with in two ways.
One is to build up the right sort of relations
with the Labour Union and to persuade
them that it is in their interest also apart
from the plant that the plant is not only
run but maintained and it should run at the
optimum capacity. This we are already
trying to do. We are trying to have a cons-
tant dialogue with them. On the other
hand it is also their responsibility to see
that in the national interest production is
kept up. We must impose industrial dis-
cripline and it is our hope that by and large
a majority of workers want to work and
want to run it efficiently so that thcy do not
give to pressure. We will enforce indus-
trial discipline, That is a responsibility we
will discharge. We will try to discharge
both these responsibilities.
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F @My ag STrgRr I w6 e ggwr
ag Fe@rar H% gy 9% ?
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IfraT U@ASq &1 Fgt 9T % ane-
faal &, s a9 Nt FH wwafay
& AT 3 gfaaes & qaedifies ofsidien
F gy ¥
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(wmami) ..

MR SPEAKER : May I have your
attention please ? The question is very
straight—whether, besides the Unions,
there are political parties at the back of it
or not. You may say yes or no.

SHRI B. R. BHAGAT : I was answer-
ing. I did not complete my answer. There
is no political party as such directly in-
volved. But the union is a recognised
union. The affiliation of the Union is very
well known, the Hindustan Steel Employees’
Union, which is affiliated to the All India
Trade Union Congress. That is the Union.

weaq wEag : off 3 |

o g YIS . gy A,
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qeqw wgieg : ggr AT FFAQ WY
W IBAFTIEF AG § 7

of wgeny TeAES ;g wuar g 5
wy g AFr A WA ) AE
¥ AITAIT G &Y W §

MR. SPEAKER : Every party has got a
right to ask questions. Please do not shout.

off WEEAT TEATEN ¢ & ot QY AraT
g1 @ A a3 F F FrEd A g1 @
&1 A0 qiEt &) Y afgFe g

MR. SPEAKER : What is this ? Are
you going to cow me down also here ?
Kindly do not shout.

=t SETT ST ATAT 2 FETET AT,
g F@A 9T 270 FAg q A& @I
&1 RN AT A Far A WA A
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g @fd gaar g &% |+ qgr oy gar
agl & FFAY | AT AT FI AR

Foqy AT . fawe @, AW
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w7 §A gl § &7 Aq7 ?
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fear orq 5 sar Qar fawr 37 smr
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AT ggt IFETA 9T IFFA Ar sy
wra, feT f a8y A5 gEar W oaw,
za% Fuv 39g & ? .. (cq@emA)

SHRI S. M. BANERJEE : The labour
problem is an essentially human problem,.
Unfortunately, in this plant, right from the
very inception of the plant, this trouble is
going on. In fact, not only has there been
labour trouble but it started with some
wrouble at the managerial level, and cven at
the very inception of the plant there was
something wrong, and this plant was regar-
ded as one of the sick children of the Steel
Ministry, more sick than Rourkela. I would
like to know whether if trade union rivalry
is one of the causes, he would decide that
there should be c¢nly one union in that
particular unit and it should be decided by
secret ballot and anybody who secures the
majority would become the representative
union. May I also know whether one of
the causes of this trouble is that unfortu-
nately this particular project is headed by a
retired Army General and though he was
very good in the Army, yet he has miscr-
ably failed in this, and if so, whether he
would be changed immediately and more
efficient men will be put there ?

SHRI RANJIT SINGH : Why not have
a Communist Party man like Shri S. M.
Banerjee there ?

SHRI B. R. BHAGAT : He is not a
retired Army General but he was selected
for his suitability and he has not failed; he
has done his duty very ably.

SHRI SHEO NARAIN : Will he define
suitability ?

SHRI B. R. BHAGAT : It is wrong
to say that there was something wrong
with this plant or that it was a sick
child. Actually, this plant had reached
the capacity of 1.1 million tonnes earlier,
and even the Pande Committee and other
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Committees which went into this have not
given any report that there was something
wrong with this plant. What they have
said is that even the best of plants; if it is
not handled properly and if the mainte-
nance is not proper, if there are continuous
thermal shocks as a result of stoppage of
work or cat-call strikes, can dcteriorate
and it loses its life and its capacity. This is
what has happened, and there has been
tremendous injury or loss that this plant
has suffered as a result of this.

1 am at one with the hon. Member that
labour relationship is a human problem.
The first requisitc of any management is
not only to understand, labour and its
problems but to handle them properly.
But the situation here is of a very special
kind.

There is only one union which is recog-
nised there. But there are various other
unions which have influence in various plants.
Even in this unit, therec have been 26 agree-
ments signed with this union. That shows
the intention and the flexibility of approach
of the management to come to a healthy
relation with the union. But all the other
unions can start any strike in any of these
plants, and the result is that this plant
suffers, and this union is not able to control
it.

Secondly another very special feature
is that even in this recognised union there
are various shades of people including some
very extreme elements; they may have any
interest but they do not have the interest of
the safety of the plant and no interest in
production. When we are dealing with a
situation like this, 1 think we need the
support of the House and the country to
deal with this problem including the labour
problem which is a human problem.

o weite fog : wegm W@, S
awa@ GA § e § @ ATiEA ¥
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SHRI SAMAR GUHA : The incompoop
management and irresponsible labour leaders
are going to dash the dream of Dr. B. C.
Roy of building an Indian Rurh arround
the nucleus of Durgapur Steel Plant. Is it
a fact that the Government are thinking of
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closing it down or shifting it to some other
place ? Such news has been given wide
coverage in a West Bengal paper. Is there
any basis for that news ? If not will the
Government make cetegorical statement that
the proposal to close it down or shift it
outside West Bengal is not under contempla-
tion of the Government ? Are the Govern-
ment going to refer all the labour disputes
toan arbitration body and if and when it
makes certain suggestions and if the labour
unions fail to abide by them are the Go-
vernment prepared to take stringent mea-
sures and declare illegal all strikes by such
unions ?

SHRI B. R. BHAGAT : There is no
question of closing the plant; there is no
statement from the Government to that effect
It is for the House to decide, if the situa-
tion remains like this continuously, If the
strike continues, there is stoppage of the
plant virtually. If a plant loses 4,75,000
manhours in a year and is working only to
30 per cant of its capacity, it is for the
House to decide whether it should run at
that capacity or whether it should reach the
rated capacity. Whether you close it for-
mally, or infoermally, if no work goes on it
amounts to closure.

SHRI SAMAR GUHA : But you must
deal with thc situation in an emergency
basis. Are you spineless to declare an emer-
gency. The enemies of the people, the
enemies of the country, they want to kill
Durgapur; they have conspired to kill West
Bengal by killing Durgapur and you are
standing by like spineless people.

MR. SPEAKER : This question has
taken about 35 minutes. I think I should
pass on to the call attention motion.

SHRI S. KUNDU : On a point of order.
You may not give me a chance but in this
House there has been a precedent that at
least those persons who are connected with
this, those persons who come from this area
Are given a chance. 1 understand Mr.
Ismail is connected with the AITUC and
this organisation was referred to by name.
He must be givon a chance to put a Ques-
tion. He was very much  agitated. (Inter-
ruption)
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MR. SPEAKER : I thought he'got up
only for shouting. (Interruption). I called
him twice. He did not get up. I looked
at him twice but he did not get up, if he
wants to ask a question, it is very well.
(Interruption) The Short Notice Question
has already taken 35 minutes if not more.

N AL TS ¢ o) 5@ N AT
agt a7 ol wE 0§ F—3a¥ wgr wav §
f& 50 £qz r Jwaw gar, NewT @)
gt 9T AR AT A¢t § o)< @9 gy
aga & sfdzz w21 Tar ¢ 1 & WA A
¥ Afess N g7 g §, @
ar gAY §—aaArey, agl 9T &
9™ o uF &g @ & gfraw fos-
TTSE Y, Jq AT 9T FeA1qA FT Favarar
gar wt g &t AT wAT w1 gEaE
gat ar ...

¥To #ual wy : dalerw TE garar |
There was no such thing. This cannot be
allowed. What he says is wrong. (Interrup-

tion) You can name me if you like. There
was no sabotage.
ot WgrE e IF I

Fad gf Y, IaFr fiqid g oy,
Tg S 058 N W A R g7 gt 0T
wrsTed F1 gfrad 1 foenares frar
aar & | & srAar avgar § 5 g@ gfvaw
F fepmarsy F01 & a frax otz
fod ma, stew & At ¥ frad gt
gu?

# ag 1 q@Ar =g g fF ate 3
®) A &I AT, IAFI FIWOr AT 97 7
qTo 2 1 ATT 9T & q1ar gferq F Y nf
a1 7Y P are 3 ®Y W At q¥ WHAT
& gar, Y $eETs ofzg W agi 0%
q g ¥ e Nfeq & 1 AT g 774
q AT MF  FET gE K Far—wr
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7g Gae & a1 E) ? agi O wmie ¥ 9RT
TR faan et v w1 fivq § ar A ?
are 3 Y eiaw gfqw S| FwR T
T R 97, IgF 98 gfAaT & ag
*1§ wite gar qr ar 7§ ?

SHRI B. R, BHAGAT rose—

AN HON.
Dr Maitreyee Basu,

MEMBER
(Interruption)

Now,

SHRI S. KUNDU : Yes; they are the
people who are connected with it, the
people who know something of the
production there. What is the use of
giving a chance to Shri Kanwer Lal Gupta
and others?

SEVERAL HON. MEMBERS rose—

DR. RAM SUBHAG SINGH : In
this regard, the Minister also said that
if the House so desires, it can take a
decision. So, we would likc to know the
entire facts so thay the House may take
a decision, effectively, in regard to the
Durgapur plant. Let the matter be
discussed.

SHRI KANWAR LAL GUPTA : we
want an assurance that no further losses
should be allowed. Otherwise, the
Minister should resign. What is the
use? The loss is alrcady Rs.50 crores.
(Interruption) .

SEVERAL HON, MEMBERS rose—

SHRI B. R. BHAGAT : As for the
placing of the facts, if it is the desire
of the House, I am prepared to place all the
facts before the Housc.

DR. RAM SUBHAG SINGH : Yes;
and we can discuss the whole matter in
lhe House.

SHRI B. R. BHAGAT : New, I am
m6t;’aware of any sabotage recently in
this plant, although a continuous go-slow
action has been taking plade. But
koeping the level of production at 30 per

cent is itself sabotage. May be a nonvio-
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lent sabotage, but it a sabotage.
Otherwise I am not aware of any sabotage
which the hon. member has referred to. As
for the reasons for the strike on the 3rd, he
has asked whether it is not a fact that the
CRP noved in or the Industrial
security force moved in. The industrial
security force did not move till the court
injunction was  vacated. When the
injunction was vactated certainly it moved.
But the CRT is not in the plant. The CRP
unit is there in Durgapur, but it is not
in the plant. Therefore, there is no
provocation for any thing,

N e EHIER @ @idE ®
AT JFNTET NG agi qT dr gr A ?
oo (qEwmA) L,

SHRI B. R. BHAGAT : It was not
there. The State Armed Police was there.

DR. MAITREYEE BASU : May I know
whether there has been some arrest in the
Durgapur plant for murder? May I
know whether union leaders of the union
recognised at present have been arrested
or not and who they are?

SHRI B. R. BHAGAT : One of the
reasons for the call for strike from
tomorrow is  this, These  persons,
Mr. Muzumdar, who is the President
of the Hindustan Steel Workers Union---
it is AITUC union—(Interruptions). 1
do not know the party of that Unicn.
(Interruptions).

ot Agemy gengw . & agt o
feayax #ar § 5 ag glagw gnd
ar. arf. . 7. % g ¥ § e g, snd
A. . 9@ & @iy 4§, 3T gT IaF &1
g frawr Fonfasrd g1 .. (swwwid) ...

SHRI SAMAR GUHA : You do not
know which is the party?

SHRI B. R. BHAGAT :
answer on hearsay.

I can not
(Interruptions).

Everybody knows to which party

Mr. Mozumdar belongs. Why ask me?
SHRI SAMAR GUHA : First he
said, “I do not “know™. Now he says



49  Oral Answers

that everybody knows it. He should
ot be too naive. - (Interruptions).

SHRI B. R. BAAGAT : I we saying
that three person—Mr  Mazumdar,
Mr Sanker and Mr Chakravarti—had
been arrested on a charge of seirous
criminal offence—murder. The strike
tomorrow has nothing to do with indus-
trial relations. They have been arrested
by the State Government under the
normol law on charges inclnding murder.
One of the reasons for tomorrow’s strike
is, why they have been arrested.

SHRI K. N. PANDEY : Is it not a fact
that a union is recognised not under law
but under a code of disciplinc which pro-
vides some obligations on both the parties—
employers and workers. That code of dis-
cipline was evolved during the time of
Nandaji when he was Labour Minister and
also who is present here. A union is not
supreme to resort to go-slow, gherao or
strike without giving a chance to the em-
ployers to settle a particular dispute. You
have come to a scttlement with that union
and within one year so many times and
still there is gherao and slow-down. In-
spite of this you have not given notice to the
union to withdraw their recognition because
you want their support. Why do you not
de-recognise them ?

SHRI B. R. BHAGAT : The hon.
Member has expressed an opinion that we
should de-recognise this union. This matter
is dealt with by the State Government.
We will certainly refer it to the State Go-
vernment.

SHRI BAL: RAJ MADHOK : May I
make a submission ?

qeaw WA : aawy qrEf F
frac ASIHE TWE N D
o Ay A T R

SHRI BAL RAJ MADHOK : I only

wanted to make a submission; not ask a
question.

SHRI N. K. P. SALVE : May 1 know
of the Minister whether it is safe to depend
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on devine intervention for restoration of
order and whether it is not a fact that they
have pursued a policy of appeasement in
terms of which the wage bill has been going
up every year and correspondingly there
has been deterioration in the labour-manage-
ment relationship ? It that is correct,
swould the Minister now promise that they
would take retaliatory measures against those
people who have been found guilty of in-
discipline ?
N

SHRI S. KUNDU : Sir, this is a very
important matter affecting the country,
There should be a full discussion lasting
two to three hours.

MR. SPEAKER : In the interest of the .
nation I have allowed 45 minutes for this
question.

SHRI B. R. BHAGAT : There is no
question of appeasement. It is true that
the wage bill has gone up in 1968-69 and
1969-70 but this is as a result of the agree-
ment with the workers, It is my firm belief
that a very large majority of the workers
are loyal and they work hard. It is only
to deal with the recalcitrant elements that
we had to enforce the security measures, in-
cluding the bringing in of the industrial
security force. This was proevented by the
stay order of the court; Now the court has
vacated the injunction, we will enforce in-
dustrial discipline with all the firmness and
we will see that peace and order are main-
tained. '

WRITTEN ANSWERS TO QUESTIONS

Management of Three Farmer Killick
Nixon Electricity Supply Companies

*33], SHRI MADHU LIMAYA:
Will the Minister of COMPANY AFFAIRS
be pleased to state :

(a) whether there has been some contro-
versy about the management of the three
formers Killick Nixon Electricity Supply
Companies over the question whether these
should be Board-managed or by full-time
managing Directors;

(b) whether the object in amending the
Companies Act was not to end family





